GOVERNMENT OF INDI A
MINISTRY OF FINANGE
{ DEP ARTMENT OF REVENUE)

e absn

New Delid,| they7\September, 1985,

b -

TNCOMEwTAX

Noo 6L L (FeNoe203/23/83-1TA.II) 3 In continuation of this Office
Notlfication No.3400 (F.No.203/136/80~ITAT1) dated 24.5.1980, it is
hereby notified for general infesmation thst the Inctitution mentioned
below has been approved by Department of Sclence & Technologys New Delhi
. the Prescribed Mthority for the plurposes of clause {(iil) of subwsection
(1) of Section 35 (Thirty five/Ono/Three) of the Income~tax Act, 1961
read with Rule 6 of the Income-tax Rules, 1962 under the category
SInstitution™ subject to -the fllowing conditionss«

1) That the Institute of Marketing
maintain a separate account of ¢
scientd fic research.

lanagement, New Delhi will
¢ sumg received by it for

§1) That the said Institute will fuxni
scienti fic research activities to
for overy finagncial year in such
and intimated to them for thisg »

sh annugl returns of its
\the Prescribed Authority
dr2:3 as May be laid down
pose by 30th April each”

years 4 \z

$381) That the sald Institute will submit to the Prescribed
Authority by 30th June esch year a&copy of their sudited
annu al accounts showing thi®r total incone and expenditure
and bglance sheet showing its assels lighilities with a
copy of each of these documents to |the concerned Commi ssioner
of Incomaetaxe

iv) That the said Institute will apply to Central Board of Direct
Taxes, Ministry of Finance {Department o f Revenue), New Dslhi,
3 months in advance before the expdlby of the approval for
further extensions. Applications received after the date of
expiry of approval are liable to be|rejected.

INSTITUTION

* Institute of Marketing Managemend, $2«F, Sujan Singh Park,
New Delhi-110 003."

This Notification is effective for a p‘)l'lbd from 1.4.,1983
31.3. 1986,

( Girish Dave )
Under Secretary to the varnmant =~ T
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Copy forwarded toie
1. All Commissioners cf Income=tax (2 oo I es)

2. Director of Inspection{IT&Audit)/Inv tigation/Speci al Inv./
RS&P/Vigilance/Intellligence/Recovery/PEPR, Hew Delhi.

3. Directorate of O & M Services (Incomestax)s Aiwan-e-Ghaub.
Mgta Sundxi Lane, New Delhi.

4., The Secratary, Department of Sclentiflc & Industxial Researchy
Technoloay Bhavansy New Mehrauli R0ad, Now Delhi, wiih reference to
that e O.HeNO13/32/83-TU,V. dated 16tH Soptember, 1985

5« The Joint Secraetary & Legal Adviser, nistry o f Lawy
Shastri Bhavany New Delhi.

6. The Deputy Director, Institute of ﬂnxiiung Banggementy 62wF,
Sujan Singh Parks New Delhi-ll0 003,

7. The Comptroiler & Auditor Genersl of th {50 copies)e.
8. DBulletin Section of D.I+(P&PR)s New n hi { 5 copies)«

@B uve

{ E.rish Dave ) '
Under Secretary to tht Go vernment of India
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